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W% UTTAR PRADESH POLLUTION CONTROL BOARD

Ref No.: H 64372 /C—7 / Air-97 / 2021 Date : 12.08.2021

To,

The Registrar General,
Principal Bench,

Hon’ble National Green Tribunal,
Copernicus Marg, New Delhi.

Sub.: Regarding submission of compliance and Action Taken Report in the
matter of No.1007/2019 in the matter of Priyanka Modern Sr. Secondary
School.

Sir,

In compliance of the direction passed by Hon’ble National Green Tribunal on

04-08-2020 in the matter of No.1007/2019 in the matter of Priyanka Modern Sr.

Secondary School the complince and Action Taken Report is hereby attached with a

request to put up before Hon’ble National Green Tribunal for kind perusal.

Yours Sincerely,

o

Encl: As Above

2.92
(N.K. Chauhan)
Chief Environment Officer
Circle-7

T.C. 12 - V, Vibhuti Khand TR, d@A%h-226010 @ . — 12 @, ffa @ve

Gomti Nagar, Lucknow - 226010 RWIN-272831, 2720828, 2720691, 2720681

Phone:2720831,2720828,2720691,2720681 PFH 05222720764 Fax: 0522 - 2720764 ¥—Wa- info@uppcb.com

Email: info@uppcb.com dawTge: www.uppcb.com Web Site: www.uppcb.com
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The Compliance Report
In

The Matter of OA. No.1007/2019
Hon’ble NGT OrderDated 04.08.2020,

Priyanka Modern Sr. Secondary School
&

Uttar Pradesh Pollution Control Board &Ors.

Uttar Pradesh Pollution Control Board,
Lucknow
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The Compliance Report in the Matter of O.A. No.1007/2019 Hon%Zc.9
NGT Order Dated 04.08.2020, Priyanka Modern Sr. Secondary Schoolvs
Uttar Pradesh Pollution Control Board &Ors.

Hon’ble National Green Tribunal, New Delhi in O.A. No.1007/2019 in the matter of
Priyanka Modern Sr. Secondary School vide Order Dated 04.08.2020 vs Uttar Pradesh
Pollution Control Board &Ors vide Order Dated 04.08.2020 passed following directions

“Let the State PCB ensure compliance of the directions issued to the industrial unit.
The State PCB may also assess and recover compensation for violation of environmental
norms, following due process of law. Let further report in the matter be filed before the
next date by email at judicial-ngt@gov.in preferably in the form of searchable PDF/ OCR
support PDF and not in the form of image PDF .

In compliance of the above directions of Hon’ble NGT, inspection, stack and ambient
air quality montoring of Sugar and Distillery Unit of Dhampur Sugar Mills Ltd Dhampur,
Bijnor conducted on 12-02-2021, 19-02-2021 and 09-06-2021 by officials of UP Pollution
Control Board.

During above inspections UPPCB verified the compliance of the diections issued to
M/s Dhampur Sugar MillsLtd., (Sugar and Distillery Unit), Dhampur, Bijnor under section
31 (A) of the Air (Prevention and control of Pollution) Act, 1981vide letter no. H46779/C-
7/Water-70/2020 dated 24.01.2020. Compliance made by the unit is as follows:-

1- M/s Dhampur Sugar MillsLtd., (Sugar Unit), Dhampur, Bijnor has valid consent to
operate till 31.12.2024 and 31.12.2021 under Water Act and Air Act respectively.

2- M/s Dhampur Sugar Mills Ltd., (Distillery Unit), Dhampur Bijnor has valid consent to
operate till 31.12.2021 and 31.12.2021 under Water Act and Air Act respectively.

3- M/s Dhampur Sugar MillsLtd., (Sugar Unit and Distillery Unit), Dhampur, Bijnor has
made fencing wall towards Priyanka Moder School.

4- M/s Dhampur Sugar MillsLtd., (Sugar Unit and Distillery Unit), Dhampur, Bijnor unit
has covered the conveyer belt for the transporation of bagasses for the control of dust
emissions.

5- M/s Dhampur Sugar MillsLtd., (Distillery Unit), Dhampur, Bijnor which is near to
Priyanka Modern School has installed water sprinkler for dust supperession.

6- The comparative chart showing the Stack Monitoring result done by UPPCB w.r.t 2019
to 2021 is tabulated as below:-

Stack Monitoring Name of the plant/ | Date of | SPM Result Standard Limit
Stack Monitoring (mg/Nm°) mg/Nm’
Identification
Sugar Unit Boiler 11-12-2019 86.42 150
(170 TPH X 2) 19-02-2021 91.11
Distillery Unit Slop 18-12-2019 48.07 50
Fired Boiler (75 12-02-2021 44.87
TPH) 09-06-2021 45.62

7- The comparative chart showing the Ambiant Air quality monitoring result done by
UPPCB from 2020 to 2021w.r.t. Particulate Matter-10 is tabulated as below:-

SN. | Location Date of PM, Date of PM, Date of PMy,
monitoring (ng/m’) Monitoring (pg/m’) | Monitoring | (ng/m’)
1 Priyanka ~ modern  School 05.01.2020 197.96 12.02.2021 134.67 09-06-2021 91.98
Campus
2 Dhampur Sugar Mills  Ltd., 05.01.2020 159.66 12.02.2021 168.84 09-06-2021 94.94
Dhampur, Administrative
Building
35 Dhampur  Sugar  Mills  Ltd., 05.01.2020 182.12 12.02.2021 180.38 09-06-2021 97.91
Dhampur,Near DM Plant
4 Dhampur  Sugar Mills  Ltd.. 05.01.2020 132.13 12.02.2021 143.9 09-06-2021 97.96
Dhampur. Distillery ETP
Standards (pg/m’) 100 / 100 100
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Conclusion : 280

Emission emitted from the stacks of the sugar and distillery units of M/s Dhampur Sugar
Ltd., Dhampur, District - Bijnore were found to be complying with the norms during
monitoring dated 11-12-2019, 19-02-2021, 18-12-2019, 12-02-2021 and 09-06-2021 done
by UPPCB.

It is evident from the above ambient air monitoring that the quality of ambient air
were found within norms on 09-06-2021, the sugar unit was closed due to off season on
30-05-2021 and after the closure of the sugar unit the ambient air quality was found within
norms . The unit has also made compliance with the directions of UPPCB related to
fencing wall, water sprinkler and covering of converyer belt for baggasse transportation.

Action Taken by UPPCB :

I- In the matter of O.A. No. 539/2019 Adil Ansari vs M/s Dhampur Sugar Mills Ltd. &
Others, UPPCB vide letter dated 22-06-2021 has imposed environmental compensation
of Rs. 35,40, 000/- (Rs. Thirty Five Lakh Forty Thousand Only) against M/s Dhampur
Sugar MillsLtd., (Sugar Unit), Dhampur, Bijnor for the non-compliance of provisions of
Water (Prevention and Control of Pollution) Act 1974 (Annexure-1). The unit has
deposited the environmental compensation of Rs. 35,40,000/- (Rs. Thirty Five Lakh
Forty Thousand Only) on 20-07-2021.

2- In the matter of O.A. No. 539/2019 Adil Ansari vs M/s Dhampur Sugar Mills Ltd. &
Others, UPPCB has filed compliant case number 3306 of 2021 on 27-07-2021 against
M/s Dhampur Sugar Mills Ltd., (Suagr Unit) DhampurBijnore Under Section-43 of the
Water (Prevention & Control of Pollution) Act, 1974 in the Court of Special Judicial
Magistrate (Water & Air Pollution Control), Lucknow.

3- In the matter of O.A. No. 539/2019 Adil Ansari vs M/s Dhampur Sugar Mills Ltd. &
Others, UPPCB vide letter dated 20-07-2021 has imposed environmental compensation
of Rs. 65,70,000/- (Rs. Sixty Five Lakh Seventy Thousand Only) against M/s Dhampur
Sugar MillsLtd., (Distillery Unit), Dhampur, Bijnor for the non-compliance of
provisions of Water (Prevention and Control of Pollution) Act 1974 Annexure-2.

4- In the above O.A. No. 1007/2019 in the matter of Priyanka Modern Sr. Secondary
School, UPPCB vide letter dated 22-06-2021 has issued notice to M/s Dhampur Sugar
MillsLtd., (Sugar Unit), Dhampur, Bijnor for imposition of Environmental
Compensation of Rs. 5535,000/- (Rs. Fifty Five Lakh Thirty Five Thousand
Only)Annexure-3.

5- In the above O.A. No. 1007/2019 in the matter of Priyanka Modern Sr. Secondary
School, UPPCB vide letter dated 12.08.2021 has imposed Environmental
Compensation of Rs. 55,35,000/- (Rs. Fifty Five Lakh Thirty Five Thousand Only)
against M/s Dhampur Sugar MillsLtd., (Sugar Unit), Dhampur, Bijnor for imposition of
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“3. Learned counsel for the State PCB states that compliance of directions
issued to the industrial unit is being monitored.

4. Let the State PCB ensure compliance of the directions issued to the industrial
unit. The State PCB may also assess and recover compensation for violation of
environmental norms, following due process of law.

5. Let further report in the matter be filed before the next date by email at
Jjudicial-ngt@gov.in preferably in the Jform of searchable PDF/ OCR Support PDF
and not in the form of Image PDF.”
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